[t3 December, 2006] RAJYA SABHA

Union Territory Administrations are primarily responsible for prevention,
detection, registration and investigation of crime and for prosecuting the
criminals through the machinery of their law enforcement agencies. The
Ministry of Home Affairs, however, supplements the efforts of the State
Governments by providing them financial assistance for modernization of
their Police Forces in terms of weaponry, communication, equipment,
mobility, training and other infrastructure under the Scheme of Modemization
of State Police Forces. Further, intelligence inputs are regularly shared by
the Central Security and Intelligence Agencies with the State Law
Enforcement Agencies to prevent crime and law and order related incidents.
Advisories are also issued to the State Governments/Union Territory
Administrations from time to time to ensure proper maintenance of law
and order.

Exodus of iabourers/workers from Assam -

2324. SHRI RAJKUMAR DHOOT: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that ULFA anti-Hindi terror in Assam has sparked
exodus of labourers and workers from Bihar and U.P. working in the State;

(b) if so, the details thereof, and

(c) the steps taken by Government to restore confidence and sense of
security of non-Assamese living in Assam?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRIS. REGUPATHY)'\(a) There is no such report about exodus of workers
from Bihar and Uttar Pradesh working in the State of Assam after the
recent violence.

(b) In view of (a) above, does not arise.

(c) The Government has strengthened inielligence and security set up
in the State including redeployment and induction of additional Central
Para Military Forces. The counter insurgency operations have been
intensified and the security forces have been successful in neutralizing a
number of cadres of ULFA and other militant groups.
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